AT

204

GOVERNMENT OF MEGHALAYA
FOREST & ENVIRONMENT DEPARTMENT

dedkekkdeodk

ne
No.FOR/CC/8/2019/Vol-III/ 360 Dated: Shillong, the2?December, 2023.

From s Shri. Sibhi C. Sadhu, IAS,,
Secretary to the Government of Meghalaya,
Forest & Environment Department.

o

To : The Registrar General
Hon’ble National Green Tribunal (Principal Bench)

Subject i Filing of Sixth Monthly Progress Report in the Hon’ble National
Green Tribunal in the implementation of the direction of the
Hon’ble NGT dated 22.12.2022 in O.A. No. 606/2018.

Sir/ Madam,

With reference to the subject cited above, I am directed to enclose
herewith the Sixth Monthly Progress Report in implementation of the directions of the
Hon’ble National Gree Tribunal dated 22.12.2022 ini O.A. No. 606/2018 for favour of

your information and necessary action.

Yours faithfully,

Secretary to the Government of Meghalaya
Forest & Environment Department

ok o ok %k k
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SIX-MONTHLY REPORT OF COMPLIANCE WITH ORDER DATED 22.12.2022 OF THE
HON’BLE NATIONAL GREEN TRIBUNAL (P.B) IN OA No. 606/2018 IN RE: COMPLIANCE
TO MUNICIPAL SOLID WASTE MANAGEMENT RULES, 2016 AND OTHER

ENVIRONMENTAL ISSUES

The Hon'ble NGT (Principal Bench) vide judgment and order dated 22.12.2022 in OA
No. 608/2018 had made several observations/directions in the context of Meghalaya:

(i) The State of Meghalaya will take further measures in relation to solid and liquid waste
management by innovative approach and stringent monitoring, ensuring that gaps in solid
and liquid waste generation and treatment are bridged at the earliest, shortening the
proposed timelines, adopting alternative/interim measures to the extent and wherever
found viable.

(i) Environment Restoration plans shall be executed at the earliest simultaneously in all
districts/cities/ towns/ villages in a time bound manner.

(i) It will be open to the State Government to plan raising of requisite funds from
generators/contributors of waste or by any other legal means.

(iv) In the recent order of Hon'ble NGT dated 01.09.2022 in O.A No. 606/2018 (in respect of
State of West Bengal) compensation was determined @ Rs. 2 Crore per MLD for untreated
liquid waste and for unprocessed legacy waste @ Rs. 300 per MT to be utlized for
restoration measures, including preventing discharge of untreated sewage and solid waste
treatment/processing facilities etc.

(v) Applying the latter compensation scale, considering the statement the gap in sewage
generation and treatment is taken to be 50 MLD and gap in solid waste management
around 3 lakh MT legacy waste the estimated environmental compensation comes to
around Rs 109 Crores.

(vi) The Hon'ble Tribunal took due notice of the letter of financial commitment filed by the State
Government on 22" December 2022 in the Hon'ble NGT to bridge the gap in solid and
liquid waste management in the State wherein the State had pledged a sum of Rs 109
Crores for the aforesaid purpose which will be kept in a ring fenced account to meet the
expenditure required on account of the gap in solid and liquid waste management

(vii) In due acceptance of the aforesaid pledged sumofRs 109 Crores, the Hon'ble NGT
was pleased to refrain from imposing any punitive compensation on the State of
Meghalaya.

(viii) The Hon'ble NGT also took due note of the statement of funds available with the
State of Meghalaya to undertake solid and liquid waste management for a total sum of Rs
234.05 Crores, which was duly depicted in the PPT presentation filed by the State in the
NGT and confirmed by the Chief Secretary during interaction with the NGT during the
course of hearing.

(ix) The Hon'ble NGT also directed that Six monthly progress reports with reference to
progress achieved in utilization of the aforesaid compensation sum for the purpose of liquid
and solid waste management shall be filed by the Chief Secretary with a copy to the

Registrar General of the NGT by e-mail at judicial-ngt@gov.in preferably in the form of

1

i




206

o

searchable PDF/OCR Support PDF and not in the form of Image PDF and copies thereof
may be furnished to the NMCG, MoUD and CPCB part from placing the same on the

website of the State Government.
In compliance with the directions of the Hon'ble NGT, the State Govt. has takenseveral

steps to improve the solid and liquid waste management scenario in the State. All efforts have
been made to collect the requisite committed fund to meet the expenditure on account of the
gap in solid and liquid waste management as directed by the Hon'ble NGT vide their order
dated 22.12.2022.

The details of the funds:(i) collected and placed in the Ring fenced account which is

being operated by the Chief Secretary, Govt of Meghalaya, (ii) the funds utilized after -
Dec 2022, being the date of judgment of the Hon'ble NGT as referred above, for the purpose
of meeting the gap pertaining to solid and liquid waste management in the State though were
not placed in the Ring fenced Account because of the constraints imposed by the
project/scheme sanctioning authority and other operational reasons, and (iii) the sum utilized
from the Ring fenced Account for the aforesaid purpose are enclosed as Annexure |

With reference to physical progress in the Solid Waste Management sector, the State

has increased its collection and processing of solid wastethereby reducing the gap
correspondingly. Besides the above, a detailed Action Plan has been drawn by the State
Government under the Swachh Bharat Mission 2.0 to further upgrade and improve solid
waste management in terms of collection, segregation and setting up processing facilities and
requisite proposal for sanction of funds has been submitted. The State is also exploring novel
forms of technology particularly“waste to energy” as part of its efforts to manage the solid
waste in the Municipal towns.

Insofar as Legacy Management is concerned, Urban Affairs Department has floated a

Request for Proposals (RFP) for preparation of the Detail Project Report (DPR) on Landfill
Remediation for all the Dumpsite of Urban Towns of Meghalaya. Under the Swachh Bharat
Mission (U) 2.0, NARC has approved the Legacy Waste Treatment Action Plans project for
the 6 Urban Towns of Meghalaya i.e. Tura, Jowai, Williamnagar, Resublepara, Baghmara and
Nongpoh and allocated funds for the same are likely to be released, whereas for Legacy
Waste Treatment for Shillong, Urban Affairs Department is proposing from others source of
funding such as Urban Infrastructure DvelopmentFund(UIDF) North Eastern Special
Infrastructure Development Scheme (NESIDS).

In the sanitary land fill site sector finalization of sites for setting up of permanent

Sanitary Landfill (SLF's) are at an advanced stage in the ULBs where there is presently so
such land fill site. The Urban Affairs Department in addition to the existing landfill site at
Marten, Shillong, has also finalized and acquired another site at Nonghali in Shillong. The site
at Nonghali was finalized and acquired after seven years of arduous negotiations which will
cater to Shillong Agglomeration and its peripherals, Jowai and Ribhoi districtother towns till a
proper Sanitary Landfill Site is in place in the other towns of Khasi-Jaintia Hills
districts. Currently land survey is in progress at this site which will be completed shortly and
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immediately thereafter environmental clearance would be sought under the category of B2

projects for expeditious environmental clearance and thereafter be opened for utilization.

In the Liquid Waste Management sector, the civil works with respect to FSTP's and
onsite STP’s are nearing completion and most of them are awaiting power supply for the
purpose of being commissioned. Insofar as nullah-in-situ remediation is concerned, trial run
has begun in some and civil works completed. In addition to the above, a detailed Action
Plan has been drawn up by the State Government under the Swachh Bharat Mission 2.0 to
further improve liquid waste management in terms of setting up of decentralized Sewage
Treatment Plants (STP) and the First installmentfunding has been sanctioned by the Ministry

and awaiting for release from the State Govt.

Further to improve the Services of the ULBs and considering the need for public
participation Waste Management, Urban Affairs Department is conducting a Waste
Management Baseline Studies which is an ongoing process in Shillong and shall further
extend to the other Urban Towns of Meghalaya to get ascertain the existing situation in the
ULB.

The details relating to progress in Liquid (sewage) Waste Management in the Stateis
enclosed herewith as Annexure Il comprising various items of progress depicted in tabular
forms summarizing the current status of liquid waste management in Meghalaya (Table 1),
existing Liquid Waste Management facilities in Shillong Municipality (Table 2) liquid Waste
Management facilities under construction in Shillong (Table 3), STPs under construction in
Shillong (Table 4), FSTPs under construction in various ULBsin the State (Table 5), and
details of infrastructure proposed to be constructed for Liquid (Sewage) Waste Management
in the State (Table 6).The photographs of STPS and FSTPs under construction in areas
under various municipal boards and awareness programmes conducted to spread
awareness about liquid waste management are also enclosed as photoplates within this
Annexure.

The details of financial progress relating to Liquid (sewage) Waste Management is
enclosed herewith as Annexure Ill comprising in tabular format the summary of financial
progress relating to liquid waste management under various schemes for areas falling under
various Municipal Boards (Table 7).

The details of Physical Progress relating to Solid Waste Management in Meghalaya is
enclosed herewith as Annexure IV comprising in tabular format the current status of Legacy
Waste Management in Meghalaya(Table 8), summary of current status of ward wise details of
Solid Waste Management in Meghalaya(Table 9), summary of current status of Solid Waste
Management in Meghalaya with reference to the status at the time of last hearing ie,
22™Dec 2022(Table 10),and current status of setting up Sanitary Land fill sites in various
ULBs in Meghalaya (Table 11),and projects approved under SBM 2 for solid waste
management (Table 12).

Quarterly progress report in relation to Solid Waste Management in the State of
Meghalaya (Municipal areas) for the IV quarter of financial year 2022-23 viz., January - March
2023 is enclosed herewith as Annexure V.

=
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Current Status of Liquid Waste Management in the State of M eghalaya
Table - 1

L Particulars [ Quantity of sewage (MLD) |

 Current Sewage Generation ‘ 3l
|

|
|

i__h_*__h__ﬁ_ﬁ__,_u__q__ SRS S i
| Existing Treatment Facilities capable of ‘+

| treating the sewage presently 0.115 MLD being treated
J

i i
| Sewage treatment plants whose construction | !

l% has been completed but are awaiting power i 13.915 MLD would be

' connection and are likely to be operational | treated when these treatment
Very soon { plants are commissioned

| |

T e e

' Timeline | March 2024
| |

e R S 51 0 R

PS : The remaining gap in liquid waste Mmanagement( 36.97 MLD) is being
addressed through projects proposed under Swachh Bharat Mission 2 0 (U). Xv
Finance Commission Funds, State Catalytic Funding for SDG, North [:ast
Special Infrastructure Development Scheme (NESIDS) and AMRUT 2.0 and
the STP construction ete would commence soon.
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Details of existing liquid waste treatment facilities in Shillong

Table No. 2
‘f L Details of E}i-sting Treatment facilities
K "Number of existing FSTPs 1 NG
|
i ‘l Existing Treatment Capacity 0115 MLD ;
| o\ =

L

[Rs 2 Crores

i il Location of FSTP Marten

| % | Project cost

(ST ) it -
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Liquid Waste Management (LWM) facilities already constructed and
LWM facilities under construction in Shillong and JowaiTowns

Table 3
iy Nullah In-situ Remediation in areas under Shillong Munici[-);l;l_io_ard‘ _J
! No of in-situ | 2 Present Status ol
} nullahTreatment | ‘
L Location | Plants | % of construction _ Remarks |

’ "Trial run has been completed

! | and water quality lab test
| report is awaited from
| MSPCB

|
|
BSOS [t _ Ser

‘ i. Pomdngiem Drain (also referred '

as Wah Thangsniang Drain) ! IO Bosumpleted

.r 1i. Oakland Drain PEi e TN 1 _{ 100% completed | Trial run u)mplL\\,d = 3
. ? 1= Water treatment infra ready !
i1i. Lawmali Drain 1‘ 1 | 100% completed. | for installation and will be |
] v A5, : LT installed soon after monsoon. |
i ! 1 Water treatment infra is ready 1]
| iv. Wahingdoh - Raimohan Drain | 1 ' 100% completed for installation and will be
SR i [ o e installed soon after monsoon. |
r I ! "Water treatment infra ready
| v. Polo Drain I | 100% completed. | for installation. will be ’
| | i | installed soon after monsoon. |
L__ Nullah In-situ Remediation in areas under Jowai Municipal Board e Ly Tl
I i r ~ Status of :
7 construction at the |
1 v time of hearing | Present Status
J i before NGT in Dec- |
| ! 2022
i, SyntuKsiar (near Myntwa [ 1 G T . ﬁ?“ e
| Stream) M ST S . A ) I A
n 1. Panaliar P i e 50% = ) _7  95% 77+‘____1‘
| iii. Caroline Colony | 1 50% I B T
f iv. Ladthadlaboh west 1 | i 50% , 95% e
 v. Khimusniang R | i i 50% 92%
l_. Umshanyar eoE - IR _1____1 Foohe T A Sif ﬁ_ .
i lawmusniang | I 50% 90% :
[ viii. Mynthongl il | T 50% T  90% |
l ix. Mynthong2 ' T 50% w5 85% T
x. x. PanaliartMutong 1 [ 50% gI R 8
1

1 “xi. Liar KdongtrenatPanaﬂar
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STPs under construction in_Shillong (nearing completion)

Remarks

Civil Works Completed
—{ and awaiting for power

supply connection and

| consent to operate from
{
the MSPCB

Table — 4 ozl
['STP: Shillong Municipal Board
/ b Status
Noo
} . r_ Last |
Location . Treatmen | Capacity | Present
| Update |
t Plants Status
Status
i. Municipal filling point, i '
' : o 3.17MLD | 80% 95%
Kenches Trace 1
il. Junction of Wahingdoh
| 7.12MLD | 90% 95%
| and Umkhrah 1
1i. Junction of Wahdaso
085MLD | 90% | 95%
and Umkhrah . 1 ‘w 1
iv. By the siteof ﬁTﬁ"A i) |
| Wahpomdngiem behind
\ _ 200MLD | 80% 95%
| SMB Complex at Bishop |
| |
l Cotton Road | 1 T |
v. Junction of i’ }__ s i
| Wahthangsniang and L 1 0.28 MLD |
' Umkhrah [ o 7 i i ‘ f
I i | ¥

Yet to start because of

land ownership issues
RN

=
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FSTPs under construction in various ULBs

TABLE 5

| e =A
FSTP

| : : - o _i
| | | T Sums :
- {
! Name of ULBs No of t Capacity 1 Last Present Remarks :
. Treatment Update

\ Status

| 1 Plants { Status ;
' Shillong Municipal T TCivil Works completed and awaiting |
| Board 4'_ ! : 0.35MLD | 90% | 95% | bower connection

r AR S 1 e, o

| Tura Municipal Board | 1 | SOKLD 3 95% | 100% | rf‘d“s’g‘c"gb copsent. 0. opemn: 1o
= E . . . A

! oL | g | Expected to complete the Civil work j
. Jowai Municipal Board | 1 { SOKLD }‘ 70% 95% | and become operational by Februaru ;
L i.2 5 i b 2024 s E 1
Resubelpara Municipal [ Awaiting power connection and |
Board y JOKLD | 0% 93% | consent to operate from MSPCB J
| b i j J ; Civil Works completed and awaiting |
{Bzgré“ara RIS | ISKLD | 50%  95%  power connection and consent to
: ! ! operate from MSPCB |
T Ty } - e !
Williamnagar ' I - Awaiting  consent to operate to
| Musicigal Bokid P |POKLD | O%] 100% | \scnep
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Liquid Waste Management Projects approved
Under SBM (U) 2.0 for which funds are likely to be released soon

L L S RN sl 8 B R e s e S, S BTl A e
Treatment System STPs  Totai _:.2:;3
Procurement of Cesspool 1 & D Infrastructure (70% population, 1 no of Budget
| STPs i In crores of rupees
SN Name of ULBs e S e e e .i-.i-|~i.! PP s e rml;_
| rm::-u:& | . Estimated Estimated . !
i ; Length Quantity | In Cr |
_ | ' Quantity _ cost (In | cost i cost , _
: | . : — |4| virwrs | {IRMLD) |
- L e TESCT A (nKM) | (InCr) | ~@mCn |
_ .|_|im|—.t._mm_w Z::.n_vn_ Board = 0 _ o] € | B (- 0 0. .|
_Wm | Tura Municipal Board | 1 S~ ) P N WY . | __14s5
| Nongstoin Town ﬂ 1 3 1.5 3 4.5 6.25
| 3 |Committee | 025 e B T >
_lm. Jowai Municipal Board 1 ¢ 0.25 JJ||u| ) 1.5 2.5 B 378 __ 55
T LY Nnm
_!m Williamnagar Municipal w 1 | _ 3 15 ﬁ 55
| ~ |Board — ...I-Lw%;o.uf PO DAGUT (VRN SO R IV ol SRR . . .t ot S !
Resubelpara Municipal i u 2 _ 5% |
B v i 0 RN DRI 1 A DI SR | St NS i
| 7 gm:.u:m.-.ci: J 1 ” i 341
b AR i . L P _41}| . R W
8 | Nongpoh Town “ |
| Committee ORI el 045 g 4m R
Baghmara Municipal m \‘ | T
9| Board N G (s e i P b | R e
10 ms.::uﬂﬁm:»caan:n | 0 0 0 0 0 0! 0
T&mh SRR MR STV SRNUN - il NENEEL | s RpONLs/ AN L R P
L C A N s I 7 | GO - O SR, | T Ras| 0 4545)
@ SBM Budget ..ﬁ Proposed Budget | Central Share State Share Gap which will _.umJ
R Ccho e 4 S RO . e i A e | .. 1 1. M
ﬁ. : Een B3 R et ||_r 5 R R R T RIS T - |

Notes: First Installment of the Fund amounting 10.00 crores has been sanctioned by Government of India and its under progress for release from
the State Government
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TREA

TMENT PLANTS UNDER PR

OGRESS (SHILLONG MUNICI

PAL BOARD)
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TREATMENT P1L

i

ANTS UNDER PROGRESS (

FSTP

JOAWALI MUNICIPAL BOARD)




FSTP IN OTHER TOWNS
AGAR MUNICIPAL BOARD

WILLIAMN

TURAM UNICIPAL. BOARD

RESU
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ANNEXURE-I

e e R PO DEPOSITING SUMS IN THE ‘RINGFENCED ACCOUNT” (inCrores) DA
VT T e A e B i B g e B { G TSR
| mu_umzn.nz_.n incurred after Amount deposited in Ring Amount utilized from ,
L Funds Committed for Solid Waste 22.12.2022 (without being deposited  Fenced Account for Solid Rin mn_._nm: & Account for Funds Expected to be
Management in Urban Area ' in Ring Fenced Account) for Solid and | and Liquid Waste moﬂ 4 and Liquid Waste transferred
_I _ Liquid Waste gm:uwm:._m..: | Management ﬁ q ! |
- e .nﬂllln||..‘ e t—— b e —— e ————— I#J e o et YA A s |._~.. E—— c— 4 — = - e r— - . ,
- 1 Em Commission llLi i--.*l.ham_wl el T Imum;t!? I I S SRR,
| 2 GrantinAid L s ol o] 1850 il RSN W S— .T ||1|41
i 3 mimnr: Bharat g_mm.os E.&w:_ _ - 1 - i 7.47 !
L FEESUN e T
| 4 Smart C City Hm oo I o I — .m..ou o e I e —
‘ m:s_d::._m:nw_ no_.,.__um:mm:o: *oﬂ ‘ ‘4v
| 5 w solid and Liquid Wastte 10.00 - - _
noanmamuco: for Jowai iy el . = _ .T .
mcwums;.l P e i TR i R 1 7.47 _
e»d L =
v M | Funds Committed for Liquid Waste # ﬁ ﬁ f m
_ Manangement in Urban Area __ | ! ,_
b R (R L e QR o e i P it _ I S
.r\.-i 1| 15™ Finance noaa_mm_o: bt i Sl i ‘l.o..m1m|||\ T [ H‘wi.m..... el | . su.ﬁ! LA T
. 2 | Grant-in-Aid ﬁ 0.18 - | . -
JEUE L e L - St SRR O o e L|..\ el ]
ﬁM 3 | Swachh Bh Bharat gam_@E.&mE Bl S Lk o2 S e IS R L T R
| 4| SmartCity 19.31 . ;\ : w -
sl — L ’
~ |subTomi2 0., AL SR T I S . MRS .;,l\»l‘.l_,.w\ﬁl —
e .83 S S A DI - VIS (S B X
| | GRANDTOTAL (columnB+C) | — meee | SRS SINR— FU S
ﬁ Rupees One Hundred Nineteen Crore Ninety-Six Lakhs L
ey A S e njli T e R R
| omaND TOTAL eslumn BeC: E) T DR TS e SRR WA D
CEITARI w:ummulmsmucﬁ_@mﬁlmzm nqo_.m _"_12 -Fivelakhs e O A X ey A oo SRS 4
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TABLE- DETAILS OF

,
|

T_.Bin..ﬂ ~ TNameof ULB -EHW:?_N _12:.:» of project/activities e mw,u\nm%?..ﬂ.ﬁsﬂ:.l& after 22.12.2022 Amount deposited | Amount utilized | Funds
_ Scheme _ undertaken (without being deposited in Ring Fenced | in Ring Fenced from Ring _ expected to
| ' Account) for Solid and Liquid Waste Account for Solid Fenced Account | be
_ ; _ Management and Liquid Waste for Solid and transferred
_ , g q .
[ “ _ _ _ | Management | Liquid Waste _
1 | H
m | 1 | |
_ ' L f | lw‘ |
”‘||—|M_ﬂu\%.....!-x \Illﬁ.' R .i-.‘ll‘||+|:\ll.. o rerr g B e TR e s e e e e OO e T -t i
| inance | Shillong | Tied Grant | Cleaning of Wahumkhrah river. | I‘ .
| Commission | Municipal | (Istinstalme | Polo Shillong Phase 11 | - # 6,32,69,978.00 5,27,27,689.00
4 . Board [ nt) F |
I S e e e et S - e e S i YERT TR
| Tied Grant | Provision of Conduit for Domestic | f !
_ (™ Waste Water from Household _ 2,47,49,170.00 |
I i Rl | - | 5,30,82,650.00 |
| Instaliment _ Draining into Wahumkhrah upto the _ { ,
_ . f ETP at Wahingdoh. , t |
i ISR | Untied “_ymmusmmn..m?aom%_ﬁ., for + S e |_£ - .WIIJ..* S e I |ﬁ|| .
i | Grant (2" | Domestic Waste Water from |
Instalment) | Household Draining into _ - f 1,06,63,256.00 # - |

FETmEE,

PROJECTS AND FUNDS UTILIZ

ACCOUNT”
e _mhwoc_._d_,iwmaw.3>z>,n.m§mz+ (in Rupees)

Wahumkhrah upto the ETP at
Wahingdoh _

ED AND DEPOSITED IN THE

e e — —————

“RING-FENCED

|

|
1

7
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" ILLIQUID WASTE MANAGEMENT (in Rupees) o

— II\ulWI«I\II\'l.!.IIl} —— — e

e et e e ———

“~Name of Name of ULB _.s_.:n:_sJ . Name of _.._.Smn:mn:a ities Fu_::.a;c‘:. :FE.:..__ after NN._~.~|=...,N., “Amount deposited Amount utitized ~ Funds
" Scheme ] - undertaken (without being deposited in Ring Fenced .= Ring Fenced from Ring expected to
: _m , | Account) for Solid and L. iquid Waste ! Account for Solid Fenced Account  be
ﬂ | ._ | | Management | and Liquid Waste | forSolidand | transferred
’ * ' | Management ! Liquid Waste f
, # J #
L BN . DR NS S o o
i Williamnagar | Tied Grant Supply, Installation, Testing & ok ===y_ T

| Municipal (2nd Commissioning for Septage | 44.29,600.00 18.,98,400.00

Board f instalment) | Treatment Plant at Williamnagar

|
sl el o o © RIS T |
Tura Municipal | Tied Grant Procurement of 1 (one) no of Tof 1 (one) no of 4x4 19,85,000.00 _ -
| Board (2nd Cesspool Tanker 1000 litre. - !
_ \ﬁ.:ﬁ&?né | _k % |
| Towai Municipal | Tioq Grant | Paymentof Tata PT 12 6000letes | P e ,ﬁ ——T
ﬂ_ Board o™ # water tanker 25,00,000.00 i - ﬂ - _
,,* _:mS:EoE n _
e S — AR ot et e (e e ol T T — . O = - S NS
! _ Tied Q;::I+ (i)Drilling of 4 nos. 5. of 6 inch bore well H ; ﬂ ¢_| - |
Q?_ |
M fimeik ’ (ii)Installation of 2 nos of submersible , ,_ _ f
ﬁ nstallment | o 16 sets _ - 4937160.00 - _ ¢
,; ’ ﬂ {iii)Drawal of power line at Sabah _ '
_ Muswang FSSTP Plant Jowai _ f
I | S e e Buty ||\_|r|i e
iw _ _na ~d Grant | Construction of overhead reserves at | L_j | a !
N_,._ Sabah Muswang FSSTP Plant, Jowai = 1237972.00 . - ‘
f ﬁ — |
Instaliment [
TR W L.fl_i.,ll P L S S N T | I
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“Name of
Scheme

-

* | Shillong
| Smart City
" Limited

Tw;!. o

>_Sw:4.

" ILLIQUID WAST

~ Nameof LB Parti

: “ | Management " and Liquid Waste | for Solid and
,_ , d Swummn!nsn | Liquid Waste
| | 5 |
= (R ?\a&'@ﬁﬁﬂl Construction n; Quarters for _uc:._v = . e ¢ .
(2 operator & chOwkidar at Sabah 1579603.00 -
Installment | Muswang FSSTP Plant, Jowai
k‘| g T wzm.m..mb_a-v R i lbrllllie : mw.nw.mcalnwm\ e ORI |
n_l ,f» ,f 13,86,54,019.00 | 7 74,76,859.00
w Ch 11!_ T Waste Water Treatment through in- | e S e e e S TR
| | situ Nallah Treatment /technology 19.31.00.000 - | -
;

Board

s,TE MANAGEMENT (in Rupees)

Expenditure incurred after 22.12. 22022
(without being deposited in Ring Fenced |
| Account) for Solid and Liquid Waste

>30:3Ip._.1=~mn
from Ring
. Fenced Account

culars " Name of _.nc_motunns ities
undertaken

" Amount deposited
in Ring Fenced
_ Account for Solid

, at various Location m Shillong

rﬂﬂm ‘Waste Management _

2,22,222.00 -

N I £

Omwmu: construction, erection,
installation and successful 22,41,04,164.00
roE_Emw_.ca_.:m of faccal sludge

e —_————

!
e R P e i\+\ FOUIMAL N NI |
ﬂ Sub-Total (i) _ 19,31,00,000 , 3 =
im:_w:a:mmmﬂ T [ IS
Municipal

ﬂ
. , e e . L N e e i
Sub-Total (iii) . Wﬂ 18,1

Funds
expected to
be
| transferred
| |
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" LLIQUID WASTE MANAGEMENT (in Rupees)
i

| N

Ly |.\\Tiir“| Tml%ﬂmﬁa%ﬂmm@mﬂs | ey, |T he ko # W _
- g
| | é

“Name of “Nameof ULB Particulars Name of _:.c._ﬁ.:wﬁz ities m:x:n_:.:.n incurred after 22. 12.2022 Amount deposited Amount utilized  Funds

| Scheme | ! undertaken (without being deposited in Ring Fenced | in Ring Fenced from Ring expected to

’ | _ " Account) for Solid and L. iquid Waste Account for Solid | Fenced Account | be [
| _ "_ | Management | | and Liquid Waste | _  for Solid and transferred |
_ _ , J Management Liquid Waste {
| !

of capacity 350m3/day, nallah
; waste water treatment of

2000m3/day, sewage pumping
_ station and all appurtenant

| structures and allied works _ J
_ | 4 complete including onsite treatment | ,
_ _ _ of nallahwaste water at 4 locations k.
—f— § liie
|
|

A C g Sub-Total (iv) B.:wcm.‘_i.s

e R o i it

Grant-in-Aid Tura Qci&?%#: b _ Construction of soak pit at
. Board ,. Dumping site Rongkhon Songgital 6.24,252

| J__ |
S S MR NI VS (e £
wﬂ _ Supply installation, Testing and ¢ A_ l!
__ |

- Commissioning of Septage 12,00,000 2 w 7 _
| | | reatment Plant (STP) at _ f ,
_ _r * RongkhonSonggital Tura \_r

ﬁ il.ltx_ll. T ._ el ﬁv:??a:s i | A - AT e |#L =

i,

i3




| " ILLIQUID WASTE MANAGEMENT (in Rupees)

Nameof " Name of ULB “particulars Name of _.qa_an:nn:::aw
Scheme undertaken
7 |
1 . 7

A_ |
I [ i
S E———— e _ : s e
| H Total :T?E.:iciié
ST IERET TR il ST

~ Expenditure incurred after 22.12.2022 Amount deposited * Amount utilized

. (without being deposited in Ring Fenced in Ring Fenced from Ring
_ Account) for Solid and Liquid Waste . Account for Solid | Fenced Account
f_ Management ' and Liquid Waste | for Solid and
r _ Management | Liquid Waste
A _
4} 42,59,58,016.00 x_ 13,88,76,241.00 7,74,76,859.00

" Funds il
expected to
be

,_ transferred

14
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S
Annexure -V
Current status of Legacy Waste Management in Meghalaya
TABLE 8

o . L o) e e, - i)
| patestars | (o | Noofulms | Remmks 3
Lhgacy Who 2,88,038 l 7 | An RFP in under for Landfill .
to be cleared | , . s process for Landhil |
: ST T Remediation of the Urban Towns of
A0 R S, S aE s iR

| Timeline LR TSNS e — P
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Summary of current status of Solid Waste Management in Meghalaya
(ward wise details)

Table 09

EE——— b it

Collecnou Door Door

Dec 2024 (Target)

Dec 2022 (Last Hearing) Hearing) gt Present Status
ercentage Wards Percentage Wards o AReTe entage" ‘
81% S 27 e . 96 | _100% |

Wards P
sy | se% | 9 2

Sohd Waste: Segregated _

{_ Dec 2022 (Last Hearin Hearing) - PresentStatus - “—i_ DCL 2024(Iarget)
|  Wards Percentage Wards Percentage | Wards | Percentage
T T R __'___6_7%__ e L

'l rangLrted Se gregated Waste

Dec 2022 (Last Hearing) ~ Present Status | :'__.l')}i:'_zozt-t_('r;i_'fget) _

i : : :
_ Wgrds _Percema e |  Wards | Percentage !__'_HW_aI"ds_ i Percentage =
38 J@@,_J_ a6 | e | % 0 MRy

L _ e ——

Decentralmed Processing

. Dec 2022 (Last Hearing) " Present Status | #_‘ __Qg_c 2024 ( I"grget) o
Quantity ‘ Quantity . Quantity
NO (Units) (TPD) NO (Units) | (TPD) NO (Umt_s-) 1 (TPD)

T e el cal I T P e SR S 1
i | | e o ‘

] e e e ee—— i e o e e

Raire sttt O
Processing Plants

[ Dec2022 (Last B Hearing) | PrewemStats | Dee 2024 (Varget)
: Quantity : Quantity  Quantity |
- NO (Units) | TPD) | NO(Units) D) NO (Unns) |
— i) T ———-‘—WL" IR T i SRS Bt \ A e
'___2#._,’_“___63-5 w_L N e L S 6 245
Sanitary Landfill STte—f__ el 4 _#::_ﬂ_r__f___ g eI T
____ PresentStatus f s e ~ Dec 2024 (Target) O
i : Quantity | | ; | Quantity e _
| NO(UNis) | (om) | ULBs Covered | NO(UNits) ' rony) No of ULBs
e 8 DI s miiiina 8 STV N

ot 1 I T | 6 1iela2 7

—— e —
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summary of current status of Solid Waste Management in Meghalaya

with reference to the status at the time of last hearing (Dec 2022)
. e 8 L L5E Eeae 2
\ Particulars Loss Dec-22 r_: Present Status _*
b Quantity | Percentage - Quantltv | Percentage |
Qy tity of N MSW ge generated ated (TPD)__ 182.5 L 100%_ __1;;;5 o 100% ____;
I Quan_nj of MSW collccted ed(TPD) 143*% 78% u_g_;ﬁl-ﬂ s | 8!% ¥
| Gap in MSW Collection (TP o —_'1 305 _' 2% 355 _ L19% B
’ Qudnt ity 0 segregatt.d & transported (TPD)_ 1822 25 |45% - 82.25 |45% -
w ~Gap in se gregated & trans J_)oﬂed Waste (TPD) __LIO(} 95 . [55% _l()() 25 |55% S5
L  Quantity of MSW yrocessed (TPD) 45.3 5% 186 [ 43% l
| | Quantity of MSW dlsposed ‘in secured .d Tandfill 1501 320/ L 01% | 16% T
| site (TPD) SR B = ;s e
\ = e
| Gap in Solid waste Managemcnl UTs (TPD) 781 ' 43% T 38 ' 40%

[H@)-1(d)-1(e)] |

*The figure stated pertains only to solid waste disposed in sanitary Jand fill site in

Marten pertaining to Shillong.




= Towns |
}__.; o

i
|

%
| Shillong

|
|
|

o —

|

. Resulbelpara

Current status of setting up Sanitary Land

l East Khasi Hills

1

e ————

l West Garo Hills

_._f__r_._f SRS,

| Williamnagar |1 East Grao Hills

ek

|
|
|

|
|

est Jaintia Hills 5

I
1
i

E

North Garo Hills I| Elachi Apal

alternate site)

Marten
(existing and
old but |
functional)

|
|
|

- L]

il AL

Wakkagre

Sty e B
Baghmara | South Garo Hills ] Arapara
L._A..-._A_- ————————— — _—J__A—._—_ S S
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fill sites in various ULBs in

Meghalaya
Table 11

s | Distri * Lo f"“*’ﬁi'*—’_"p_"-_*'
istrict cation | rea rogress -————l .
| | |1

, | |

1 | ! |

[ i |

{ i

| \ '. | |

s | | | Land S is und ]
A and Survey is under X

| ‘ E‘?f:ig 200 Acre I progress after which the
' | Environment Clearance 1o |

| be obtained. |

|
|
|

] It is currently being used.

|
|

B e oy

- | Interest floated on 8th June ‘.

2023 N,
Direct Purchased which
1.5 Crore waﬁmi_d_ L s -

Pﬁgé-;l_mbved to |
b government by Director,
Rongakegre | 33 e | Urban Affairs to go for |

______ Direct Purchased |
Awaiting for approval

14 AcreJ\_;m the Directorate on the |
L Site finalization

.

7 Awaiting for approval \

15 Acre % from the Directorate on the |
| Site finalization !

remediation.

N

Remarks
The site at Nonghaﬂ
has been identified |
after more than 7|
years of continuous |
efforts  from  the
government 10 set up
an alternate SLF.

|
!

3 The sites shall cuteri

w Shillong |
Agglomeration and |
its peripherals, Jowal 1
and other Towns till
the time that a proper
Sanitary Landfill |
Site is in place in
other Towns of |
KhasiHills.
A reclamation plan |
after complete filling
of the land fill is in |
the pipeline of which
the main components |
could  be: soil |
lavering  (capping) |
and  raising  of
plantation ~ over i
apart  from bio-




227

PROJECTS APPROVED
UNDER SBM (U) 2.0FOR SOLID WASTE MANAGEMENT

Table 12
b - M e i e T e T e L —
: Mu—n _::rﬂw,..:r Waste Processing (MRF) Sanitary Landfill Sie Dumpsite Remediation Total
'SN Name of ULBs cﬁmmv_ st I S g otk x i B el Proposed
i T Quantity | Fstimated ~ Quantity |[Estimated Costl  Quantity Estimated Quantity 'Estimated Cost  Budgpet
P ¢ (inTPD) ' Cost(Cr) ,. (in TPD) (Cr) __ (inTPD) | Cost(Cr) (inTPD) (Cr)
= | ﬁ o ol B . B
| Shillong Municipal Board 0 0 | 2500 2.1250 15.00 09750 | 0 S
i e E SRR == (e B TRISTRs SO, | BasE ; . = -
ul_ ura Municipal Board 0 0 10.50 0.8925 6.00 0.3900 10000 _ 0.55
3 Mzwﬂmms,:wwé Committee 7.00 0.8050 450 0.3825 250 | 01625 _ 0 h 0
"4 Jowai Municipal Board ,‘ 6.00 06900 | 4.00 B 0.3400 2.00 0.1300 | 54000 1|~@1|_
L S WA [Tt 4 R an B ST
Williamnagar Municipal Board | 5.50 0.6325 3.50 0.2975 2.00 0.1300 m‘| 30000 1.65
& Resubelpara Municipal Board | 450 T @si7s | 300 |  o025% | 188, 'k lﬂoﬂﬂlw:!wm%c__ -lﬁi_.aoi:
17 z_m_a:m TownCommittee | 350 | 0.4000 T 200 | im0 TR ] O B
= |l| \\\\\ e (e SN S| (R T b ————
& Zo:vuoz Town Committee d_ 0.3450 4 2.00 4. 0.1700 1.00 _ 0.0650 | 10000 | 0.55
i el | _— . RS R, Pesemee S e S !
9 |Baghmara Municipal Board 300 0.3450 2.00 # 0.1700 1.00 ‘ 0.0650 10000 S i 0.55 lLu
T_ozr Cantonment board o T 2w | B 1700 | 0.00 0.00 ‘ 5 x*
T 1O 37375 | 585 | h_.ﬂum.guh.lwm@; 1T 2685 j_mwooo Mnl 787
" SBM Budget | _u_a_am&.wﬂ_mﬂmsl T CemtralShare | StateShare H T Gap
[ LR i et S e e TR TN O O (NN RS £ N S
h 18.67 18.69 16.821 1.869 4 0.02
RIS AR T SR S ool B s B R S

Notes: First Installment of the Fund amounting 3.965 crores has been sanctioned by Government of India and its under progress for release from the State
Government




EXISTING TREATMENT PLANTS (SHILLONG MUNICIPAL BOARD)
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TABLE- DETAILS OF PROJECTS AND FUNDS UTIL IZED/ DEPOSITED IN THE

I.  SOLID WASTE MAN AGEMENT (in Rupees)

Name of
- Scheme

Name of ULB  Particulars

|
i
I
|

|
|
T_%m Finance
Commission

—+
| Williamnagar

Municipal
Board

R

|
!
|

b—————— I‘T e L

Tied Grant (1*
Installment)

Name of _._..&on:mn:e ities
‘ undertaken m

| |

\\\\\\ 'Ll"lJl‘!IIllllullll.—.Jl\l. — -

_. Construction of Masonry
Dustbin at Williamnagar
Government College
Compound, East Garo Hills
District

. Expenditure incurred after

22.12.2022 (without being
 deposited in Ring Fenced
Account) for Solid and Liquid
Waste Management

Tied Grant (1™
Installment)

| Tied Grant (™
Installment)

Supply & Installation of
Plastic Waste Management |
| System i.e Plastic Waste
| Shredder, Plastic Dust
Remover and Hydraulic
Scrap Bailing Press Machine |
at near Bio - Medical Waste
Treatment Plant,
Williamnagar.

Tn‘o:uﬁ:nzo: of Buildi _:m

including Electrification for _
Plastic Waste Management _

AvstemiePasdeWame . | oo paTE A

20,65,000.00

27,17,400.00

“RING-FENCED ACCOUNT™

Amount
deposited in
| Ring Fenced
Account for
Solid and
Liquid Waste
Management

8.85,000.00

i >3u:=m utilized
' from Ring

_ Fenced Account
for Solid and
Liquid Waste

[ Funds Fxpected
' to be
transferred
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Name of ULB _I_v.qur.n:_nE

SOLID WASTE MANAGEMENT (in Rupees)

| Tied grant (2° |

| Installment)

Tk
Name of
| Scheme _
15" Finance | Tura
Commission | Municipal
Board

Name of project/activities muumsnmncqm incurred after

 undertaken

 22.12.2022 (without being

deposited in Ring Fenced
: Account) for Solid and Liquid

! Waste

1
]
|
|

|

— e e

shredder, Plastic Dust
Remover and Hydraulic
Scrap Bailing Press Machine
at near Bio- Medical Waste
Treatment Plant,
Williamnagar

——_—

Power Supply to incinerator
plant at Medical College,
Doldengre, Tura

i
|
,“
| Installment)

|
|
_
|
|

Tied grant (2 | Construction of internal

parking, footpath, plat form
site development at Bio
Medical Waste Treatment
Facility, Doldengre

Tied grant (2™
Installment)

!

L

| Tied grant (2"

_ Installment)

Procurement of 4 (four)
Bolero Pickup CBC.1.7
Tipper/Hopper
@Rs.11.93,300/-.

Procurement of 4 (four) nos
of 912 garbage tipper H/D

Management

2,63,117.00

Amount
deposited in
Ring Fenced
Account for

Solid and
Liquid Waste
Management

18,03,304.00

—_———— ———— i

* Amount utilized ~ Funds Expected
from Ring to be
Fenced Account  transferred

! for Solid and
Liquid Waste '

25.86,600.00

95,98.,800.00
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I L. SOLID WASTE MANAGEMENT (in Rupees) |_

| Nameof | Name of ,:urlw.ﬂ.ﬁii_a;‘_‘ |_ Name of project/activities | Expenditure incurred after T Amount " Amount utilized  Funds Expected
H Scheme i . undertaken $22.12.2022 (without being depusited in - from Ring to be
: “ deposited in Ring Fenced Ring Fenced  Fenced Account  tramsferred
Account) for Solid and Liquid Account for | ¢4 50lid and
; - Waste Management Solidand ' i0iid waste | _
; | : _ | Liquid Waste | : _
: | | _ | | Management | ﬁ
| A | hl ,
et — i —ee ]
| @Rs.23,99,700/-.
TR Tied grant (2" | Tata 14 Cubic 1512 I ; SO . B R s R
Installment) | Compactor. 44,59,000.00 . d : _ |
SR | Tiedgrant | Procurement of JCB 30 Plus | 1|LJNurw:_ mM.o]oM SErEry = ) Bt s il i 4
Tracked Excavator. e ! L | ;
iR ettt TSRIRC IR SN BRI e s s e © S AEUIURUOLE INC P TR (RIE A
Tied grant (2™ | Conveyor Belr g T T !
Installment) = __ 8,72,020.00 -

; 8 SRR vi: Bl . " R T I ] e
{ Tied grant (2™ | Operation and Maintenance , = |
| g 55.61.122.00 : - - -

I Installment) Cost. ~
N et | T P T e i dail i e TR L R R
! Tied grant (2™ Payment for reparing of | 13.30.900.00 i 2.08.099 oo|ﬂ : i
Installment) | Garbage Collection Vehicle. S “ A
T S 1~ e R pﬁl SRR | O N e
(Istinstalment) | Setting up of Common Bio- 4284944 __ - . |
medical Waste Treatment | | _
_ _ ! and Disposal faciliticsat | M m __ %
| “ | | Chasingre, Tura _ﬁltl - - - EE——
__ ! | 2,04,16,950 % - } ] ;
L .|ILIi1|.I|h|I‘|,\ .ll’i|lll.y_fin- i s i T s~ AN (9N O 8014 L e e S ;,“|11\ S S
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Lo

Name of Name of

__ Scheme

—— ———

SOLID WASTE MANAGEMENT (in Rupees)

e et e e i,

ULB _ Particulars

Untied Grant
i
Installment )

|

Untied Grant
& g

Instaliment )

1= _fo.%mh_dlﬁwa
| AN:,_
Installment )

e e DR S —

t—

- — e

Name of project/activities
" undertaken

o o

household level for
segregation 5000 nos. of
Green & 5000 nos. of blue
colour @Rs.350/- (10000).

f

Personal Protective
Equipments for the Solid

| Waste Management Staff

| (Fluorescent Jackets, Hamd
“ Gloves, Masks, Gum Boots

__ etc.) @Rs.1,985/- (400).

| Construction of boundary
brickwall at Tura Municipal
Landfill site at
RongkhonSonggital, Tura.

T — .IT‘IJ.I.|
w AN:..—
| Installment )

| Untied Grant | Construction Of Roadside

“ BreastWall at RDF Plant
_ﬁ RongkhonSonggital Landfill,

P Tura.

Distribution of dusthin at

.ﬁméemm::,n incurred after

£ 22.12.2022 (without being
deposited in Ring Fenced
Account) for Solid and Liquid

| Waste Management

)

7,94,000.00

Amount
deposited in
Ring Fenced
Account for

; Solid and
i Liquid Waste
| Management

¢ TSR

(-

' Amount utilized  Funds Expected

from Ring to be
Fenced Account  transferred
, for Solid and
| Liquid Waste i
7 ]
|
_ _
e I T -
|
|
_ |
| - _ - |
u_ |
|
_ b
Sy R =® \iT' S ]
, _
|
|
_ !
- 1 - |
| | 4,
| ] |
‘ “
! ‘_ _7
A -
| |
| ]
: | . _
|
| |
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g o

|

| Name of Name of ULB | Particulars M
| Scheme “ !
: |
_ | !
T | fheds ol
ﬁ | Untied Grant
t “ Ad:.._
| 2
ﬁ “ Installment )
| |
! H
| |
TS Finance | Shiflong | Tied Gram (2
Commission | Municipal * Installment )
Board _
_ m
= T o o ﬁ.:mm_ﬂl%:mﬂ
i Installment
URTRELERE, 7B R SEl
15" Finance | Jowai | Tied Grant (Ist
Commission | Municipal | Installment
_ Board _
U Ty —— i
Tied Grant (2™
Installment

e e —

| Dustbin container (4 i

SOLID WASTE MANAGEMENT (in Rupees)

i undertaken

‘Procurement of Handcraft
Garbage Collection
{@Rs600/-

Common Bio Medical
Waste Treatment Plant at
Doldegre, Tura

Oumqm"mmz. gmm:ﬁmzm:nmwl
_ Management for Solid

_ Waste Processing and

| Disposal Facilities.

| Leveling and Compaction of
| Garbage at Marten SLF
Phase-| & ||

Solid Waste _u_.oOnmm_,:Mw:m_
Disposal Plant for Jowai and
Khlichriat

Numbers)

e — e —

Name of project/activities | Expenditure incurred after

22.12.2022 (without being
deposited in Ring Fenced
Account) for Solid and Liquid
Waste Management

|

1,50,000.00

4,02,85,350.00

" Amount
deposited in
Ring Fenced
Account for
Solid and
Liquid Waste
Management

1
|
|
|

3,50,000.00

s atca st .
|
|

iz %

3.76,24,878.00

90,15,338.00

| Amount utilized _uclnmtm_wvmn_m_‘

from Ring to be
Fenced Account  transferred
. for Solid and
, Liquid Waste i
| ] _
| |
fin, |
| ;
n _
49.54.050.00 ﬁ |
| _
: el ol e e e ]
s
| |
*n i it ol b ‘\_
|
R T T, WO T\ttt (P sitr e oo VS O
Moo e e L », s SHSBEES
,ﬁ
5
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ﬁ-.mc:us;mqm.s

e

‘Nameof | Name of ULB v Particulars ‘— muﬂvmra.nzqn incurred after _ Amount | Amount utilized | .—.ﬂ_ﬂmm..m:.nﬁan
| Scheme ! undertaken ! 22.12.2022 (without being - deposited in ' from Ring " to be
! i deposited in Ring Fenced Ring Fenced  Fenced Account  transferred
Account) for Solid and Liquid Account for  for Solid and
| Waste Management Solid and | Liquid Waste
: ; _ i Liquid Waste |
_ , ! 4 | | Management | m
i i |
SHREECN SRS (S A NN, = RN ESy § e
_  Tied Grant (2 Umnm::,m_:_m organic waste 45.14.000.00 |
| Installment — 14,000, “ & _ -
v m
T T | Tied Grant @™ | _ ‘ V= i . BT AN
. 3 . ]
listallnant Plastic Baling Machine 6,52,056.00 m - - _ -
ORI ==k eaa BIE T o i e et
Tied Grant (2™ | Waste Recovery Centre at __ 22.21.643.00 f _ !
Instaliment lewshyiap Market, Jowai. e - _ : |
[ | | Tied Grant 3™ | Waste Recovery Centreat | R i _ wrilali
Installment CNI Market, Jowai : |- 255829500 E | : |
S s A B S N il SR AL . :
| I Tied Grant (Ist ! Setting up of Common Bio _ _, |
| ! 1 i
_ _ Installment _sna_n.w_ Waste ._..qu:_..na _ - | 50,00,000.00 a | y
_ and Disposal facilities at “ _
_ Khlichriat ﬁ
R . S ————————— T (S —— —_——— —_—— - e _ —— 4 ——— ————
i UnTied Grant |
_ ™ Bolero Camper 13,52,127.00 | - . ’
_ Installment | 7 _
| T [ Tied Grant ™ _ Procurementof TATALPK | gt i g & ]
| Installment g, 912 Tipper Truck with 50,00,000.00 = = : _
| _ provision for insurance and | |
#, L __ [regiswationfee2 | - A, R
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BE

SOLID WASTE MANAGEMENT (in Rupees)

e

235

Funds Hu_ﬂmnﬂn._. i

wz.ﬁ__ﬂ;i-.J_lz,m__m‘ii__ﬂw..ﬂmmmm____m s | Name of project/activities | Expenditure incurred after | Amount | Amount utilized
| Scheme | ! undertaken ! 22.12.2022 (without being deposited in ' from Ring to be
i i deposited in Ring Fenced Ring Fenced  Fenced Account  transferred
- Account) for Solid and Liguid Account for | for solid and
' : Waste Management Solid and | Liquid Waste ,
_ ; : | Liquid Waste | :
" “ _ , _ Management ,ﬁ
! m |
||1.J‘||A- S Numbers) T T e g [ 0 ,ﬁ
‘ |
e = | Tied Grant (2" 1. Drilling of 6 Inch bore B SH g e T DI (T
Installment well
2. Installation of 2 Nos. of 7 43.89.000.00 i i
Submersible pump sets. =
3. Drawal of power line at
,m Khliehriat N
i e e bt 1T | Camsracione ] g T o il
| Instaliment _ Cremotorium at Khliehriat, | - | 34,59,203.00 - -
{ r riaturiem _ 4
! ] L e
[ Tied Grant 2™ | Outstanding Bills for repair = | i ] ]
_ Installment of Vehicles V e
- S T Tied Grant (2 | Construction of Drainsfor | i .t B S
Installment Differrenct localities in - 59,47,946.00 - -
lowai
15" Finance | Resubelpara | Tied Grant (2™ | Purchased of JCB 3DX m:—um\«.. AT W T G e R R .IJ|J\HT
Commission _ Municipal Installment Backhoe Loader 1(one) no. 35,67,212.00 - & { :
..# Board ¢ o
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i

"L SOLID WASTE MANAGEMENT (in E.aza
‘Name of Name of :-\w | Particulars .ﬂﬂ-r.m.oaeﬂna:mm—.?_m_nm _ anm__&:ﬂdlm:n::.& after | Amount _ Amount utilized ' Funds -.,avun.nn_
! Scheme ; ! undertaken | 22.12.2022 (without being deposited in  from Ring to be
deposited in Ring Fenced Ring Fenced  Fenced Account transferred
Account) for Solid and Liquid Account for  §or Solid and
_ " Waste Management Solid and ' |jquid Waste
| i : © Liquid Waste ' ,
_ “ | | ,w | Management | ; ,
PN -E S Ee - - e —— o (e |
|4_ | Tied Grant (2| purchased of SFC 610 , 21.78.000.00 _“ } _ ) _ )
, _ Installment Garbage Truck 1(one) no. T _ +
_ Tied Grant (2™ | Construction of Brickwall 1 . SRS S " J,
, | | Installment Fencing at Proposed _
ﬂ # Septage Treatment Plant, 10,50,974.00 - - | &
| A DaramGittingre, _
| |
| Resubelpara , {
AN NN R o AR SRR ) ot il
ﬁ | Tied Grant .m Construction of | vm}_:m Bay ﬁ _
‘ _ Installment é Cum Disembarkment area _ _ W
! _ | with CC Blocks at Septage 4,33,823.00 k 5 | - | .
_ “ Treatment Plant, | , ,
_ DaramGittingre, | _,_ ﬁ
. Resubelpara _
Tied Grant (2™ ﬂno:m:.:nmc: of RCC il o i | #
Instaliment | Segregated Dustbins 2 {two) 1,70,156.00 - - ‘ 2
| Nos. at Market Places _
) 3 | Sub-Total(i) I 12834827500 | 8133942200 | o Eﬂé o ;_ﬂ o
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ﬁ L. SOLID WASTE MANAGEMENT (in Rupees) Jn
ﬁ Name of Name of ULB | Particulars | Name of WMQ._.mm%.lmﬂmm\&\ 4 w@?ﬂ:&:ﬂm?n\::& after o Amount ;_|>:.5..5n utilized - Funds Expected
' Scheme ! " undertaken 1 22.12.2022 (without being deposited in ' from Ring to be
| deposited in Ring Fenced Ring Fenced  Fenced Account  transferred
. Account) for Solid and Liquid Account for for Solid and
; | Waste Management Solid and | Liquid Waste
_ : ! . Liquid Waste m | |
| h | i _ , Management A _
S ! - - S . Lo, _— et PSR |
'SBM | Williamnagar . "I"Solid Waste Management T - | p
Municipal = | 7222200 “ 7,46,80,000.00 f
Board “ | |
=4 S NS E POV SRESSERSLEN] Sy SRS ST
“ _ Sub-Total (ii) . - __ 72,222.00 - __ 7,46,80,000.00 |
b — — i [ p— el L5 ol N A S |
Shillong Implemented _ Installing of 4 nos. of 1 a_ﬁ _ | |
Smart City | by Shillong | Metric Ton per day capacity, 16.00.00.000 m _
Limited Municipal | unsegregated waste _ - - | - _
| Board _ management plants at _ | !
W _ Marten, MawlaiMawiong. , ﬁ J
O o G o s L Doy T . TR e S
- fmgu.._.onu_.mm,v 16,00,00,000.00 g, - - [ -
R L, F T T D R T, B et e s B R S e TS (G e ——
A, Grant-in-aids | NSTDA " _ Compost Plant at Khliehriat - 12.46.75,102.00 P -
{ | {
| Ll Bio medical waste at | T . 4.03.71.000.00 - _ )
| Khlichriat s
.+ . 'SubTotaliv) | a 16,50,46,102.00 | : . |
_ s logetih oSl aBanmainte L it s Biaao oo St el o e S S —— NGRS
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